
IN THE INCOME TAX APPELLATE TRIBUNAL, 

MUMBAI BENCH “E”, MUMBAI 

 

 

BEFORE SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER 

AND 

SHRI GAGAN GOYAL, ACCOUNTANT MEMBER 

 

 

ITA No.4572/M/2024 

Assessment Year: 2018-19 

 

 

ITO Ward 3(4), 

Room No.-9, B-Wing,  
Ashar I.T Park, Road No. 16Z, 

Wagle Industrial Estate,  
Thane (West) 

Maharashtra - 400604 
 

 

 

Vs. 

 

M/s. Thane Municipal  

Corporation  

Employees Co-op.  

Credit Society Ltd.,  

1-18, S-2 Imperial 

Heights, 2nd Floor  
Creek Road,  

Near Dadoji Stadium,  
Thane  

Maharashtra – 400601 
PAN: AAAJT0369D 

         (Appellant)                                (Respondent) 

 

Present for: 

Assessee by   : Shri M. Subramaniam, A.R.  
Revenue by    : Shri G. Santosh Kumar, Sr. A.R  

 
Date of Hearing    : 15 . 10 . 2024 

Date of Pronouncement  : 15 . 10 . 2024 

 

O R D E R 

 

Per : Narender Kumar Choudhry, Judicial Member: 

 

 This appeal has been preferred by the Revenue against the order 

dated 29.06.2024, impugned herein, passed by the National Faceless 

Appeal Center (NFAC)/ Ld. Commissioner of Income Tax (Appeals) (in 

short Ld. Commissioner) under section 250 of the Income Tax Act, 1961 

(in short ‘the Act’) for the A.Y. 2018-19.  
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2. At the outset, we observe that in this case the tax effect is less than 

Rs. 60,00,000/- the prescribed limit set out as per latest CBDT circular 

no. 9/2024 dated 17.09.2024.  

 

3.  Thus, considering the peculiar fact and circumstances of the case, 

the appeal of the Revenue Department is liable to be dismissed, however, 

with liberty to the Revenue Department to seek recalling of this order, on 

finding the circumstance or judgment contrary if any. 

 

 
4. In the result, the Revenue’s appeal is dismissed with liberty as 

mentioned in para no. 3. 

 

 
Order pronounced in the open court on 15.10.2024. 
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* Kishore, Sr. P.S.   
 
 

Copy to:  The Appellant 
              The Respondent 

              The CIT, Concerned, Mumbai 
              The DR Concerned Bench                 

   

//True Copy// 
                                                             

                                                       
                                                 By Order 

 
 

                                                         
                                             Dy/Asstt. Registrar, ITAT, Mumbai. 

 


